Government of Jammu and Kashmir
Department of Law, Justice and Parliamentary Affairs
: Civil Secretariat
Srinagar/Jammu

Subject:-Litigation Reforms and effective monitoring of Litigation in Union
territory of Jammu and Kashmir-Appointment of Officer In charge(OIC)
Litigation. ‘

GOVERNMENT ORDER NO:- 1244-JK (LD ) of 2024
DATED:- 23- 01 - 2024

Sanction is hereby accorded to the appointment of Ms. Manisha Sareen,
Secretary, Jammu and Kashmir, Board of School Education as Officer In
charge (OIC) Litigation for the cases mentioned in annexure to this
‘Government Order, including contempt petition if any, pending before Hon’ble
High Court of J&K and Ladakh/Ceiiral Administrative Tribunal.

- The terms and conditions of appointment of the OIC shall be-
governed by the provisions of Government Order No.1673-JK(LD) of 2021
dated 24.03.2021. _

By order of Government of Jammu and Kashmir.

Sd/-
(Achal Sethi)
Secretary to Government
No:-LAW-0IC/1/2024 : Dated: 23.01.2024
1. Learned Advocate General, J&K. ‘
2. Principal Secretary to Hon’ble Lieutenant Governor, Raj Bhawan.
3. Joint Secretary(J&K), Ministry of Home Affairs, Government of India.
4. Principal Secretary to Government, School Education Department.
5. Registrar General, High Court of J&K and Ladakh , T ammu/Srinagar,
6. Principal Secretary to Hon’ble Chief Justice, High Court of J&K and Ladakh.
7. Director Litigation , Srinagar/ JTammu.
8. Law Officer concerned -
9. Officer In Charge Litigation(OIC).
10. Private Secretary to Chief Secretary for information of Chief Secretary.
11. Private Secretary to Secretary Law.
12. Incharge Website. - ,
13. Government Order file. _
14. Concerned file. Q/‘XQ)

(Reyaz Ali Bhat)

Wtant Legal Remembrancer



Annexure to the Government Order No.1244-JK(LD) of 2024 dated 23.01.2024

No. __[Writ Petition No._ , Title
- - - J&K Private School Assomatlon‘Vs UT of
1 WP(C) No. 1282/2023 J&K and others
2 |WP(C)No.1465/2022 Jamaitul Salihat Vs UT of J&K and others
‘ e Azad Education Research Trust Vs UT of |
3 WP(C) NO.1551/2022 &K and others
) ' Khankonia Children Model School Vs UT of :
4 WP(FI) NO.67 1/2023 T&K and others
‘5 WP(C) NO.2710 12002 Tslamic Educational Institute Vs UT of J&K
e . and others
‘ ' Hyderia Model H/S Tulmulia Ganderbal Vs
6 |WP(C)NO.696/2023 UT of J&K and others
‘ P ' Islamia H/S Pampore Vs UT of J&K and
7 WP(C) NO. 1486/2023 others
‘ o ' Hamdaniya Mission Schoel Pampore Vs UT
8 WP(‘C,) NO. 1487/2023 _ of J&K and othiers
9 ' . Vijay Memorial Edu.Instt. Beechama Vs UT
WP(C) NO.,1734/2023 of &K and others
10 WP(C) NO.2131/2023  Hanfia Islam1c Trust Vs UT of J&K and
) ‘ __ others
11 WP(C) NO.226 6/2023 igbal Public H/S Anantnag Vs UT of J&K
) -and others - - ,
' Alnoor English Medium Public School Vs
12 - | WP(C) NO.151/2023 UT of J&K and others
Alnoor Midel School Dhobiwan Vs UT of
13 | WP(C) NO.1491/2023 J&K and others
P Rehamania Public School Ganapora,
14 WE(C)yNO.2775/2023 - Kupwara Vs UT of J&K and others
S A Salfia Muslim Edu. & Research Trust Vs-UT
15 WP(C) NO.27 14/202‘3‘ | of 1&K and others
16 [WP(C)NO.1405/2023 M/S Mehboob-ul- Alam Vs UT of J&K and
e : others '
17 WP(C) NO.2846/ 2023 ' Clty School Anantnag & Ors Vs UT of J&K
CCP(S) 11/2024 and others :
M/S Hanfiya Islamic Tulmulla Vs UT of
18 WP(C) NO.2886/2023 - J&K and others
N M/S Islamiaya Hanfiya M.H.S Vs UT of
19 WP(C) NO.289}/2023 T&K and others
20 WP(C) NO,297 8/2023 Hamdamya Mission School Wachi Shopain |
CCP(S). 7/2024 ) Vs UT of J&K and others |
21 WP(C) NO.2977/2023" Banaat Institute of Education Gopalpora Vs
CCP(S) 2/2024 UT of J&K and others -
22 WP(C) NO.2976/2023 Sunshme Public School Devsar Kulgam Vs

vy’



UT of J&K and others

CCP(S) 6/2024
- WP(C) NO.2973/2023 ' Alhuda Tslamic Public School Vs UT of J &K ‘
CCP(S) 3/2024 ~ and-others
2 4 ~ [WP(C) NO. 2989 /2023 Mega Edu. Instt. Nehama Pulwama Vs UT
CCP(S) 1/2024 s of J&K and others
25 [WP(C)NO. 2975/2023 | M.D. Hajni Memorial Public School Vs UT
CCP(S) 4/2024 o of J&K and others ,
a6 WP(C) NO. 2974/2023 Mesha Model H/S Repora Ganderbal Vs UT
CCP(S) 5/2024 - ) of J&K and others - -
N WP(C) NO. 2972/2023 Sheikh Ul Alam Public School Achabal
CCP(S) 9/2024 ~ Sopore Vs UT of J&K and others
' Igbal Public H/S vessu Anantnag Vs UT of
28 WP(C) NO. 2940/2023 J&K and others
' Hanfia Islamia Education Noor Bagh. Sgr Vs}
30 WP(C) NO.2131 /2023 UT of J&K and others -
' ’ ‘ Al-Azar school Education & Ors Vs UT of
31 WP(C) NO. 1275/2023 " J&K and others
: Al-Feroz English Medium School Vs UT of
32 WP(C? NO. 1276/2023 : T&K and others ,
33 WP (C) NO. 1282, /2023, Hamdania Sclence School Vs UT of J&K
, and others
» M/S Mehboob-ul-alam Public School Vs UT
34 WP(C) NO. _1399/2023 | of T&K and others
ae , Alnoor English Mediurh Public School Vs
35 W?(C) NO. 1447/2023 | UT of J&K and others
WP(C) NO. ' Syed Baba Gulshair Public Model School Vs|
36 1513/2023 CM UT £J&K and oth
3551/2023 ° Ofhers -
37 WP(C) NO. 601/2023 Blue Bells H/S through Chalrman Vs uT of
- CM 1432/2023 J&K and others
38 WP(C) NO. .| Green Hill Public School Vermag Vs UT of
1546/2022 _J&K and others
‘WP(C) NO. . ‘
39 31 lg) /2)023 Shining Public }i/rlsdﬁi}\fgrsu Vs UT of J&K
CCP(S) 10/2024 7 '
40 WP(C) NO. Mohammadia H/S
_ 2689/2023 Kunzer Vs UT of J&K and 'others
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